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Written Answers

(n  and (¢ Discussons covered matiers
ol mutaal ntaest and o operation  bet-
weent the two countiies. The talks were

confidential and it is not customary to dis-
close detasls ot such talks.,
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SHHRT O, P, 1YAGL: Will the
of LABOUR AND REHABILI-
be pleased to state.

(ay thc numba ot

during

complaints  1ecerved
the last yvear regarding non-
disbuisem nt  of  sichness  benchts  undear
Emplovees State Insurance Scheme to  the
camplovecs of Delhi Transport Corporation;
and

one

(hy it
ment 1n

SO,

cach

Govern-
and the 1esul(s there-

the action taken by
wlse,
oty

ITHE MINISIER OF LABOUR AND
REHABILITYTION (SHRI R. K. KHA-
DILKAR;): Thc dishbuisement of benefits
under the Emplovees State Inswance Sche-
me in Delhr, 16 the statutory responsibility
ol the Employees’ State Insurance Corpo-
ration. ILhe Corporatton has turnshed the
following

intormation n respect of  the

complaints 1eceived and  disposed of by

thenn:

(a) Sepmatc figures for the Delhi Trans-
port Goiporation are not available. In all
406 complaints were veceived in Delhi dur-
ing the ended 350-9-72  about non-
disbursenment  of benefits under Em-
plovees’ State Inswmance Scheme.

1edl

the

(h)y Of the 406 cases of complaints, 305
were 1nvestigated and  disposed of Dby
30-9-72. The remaining 101 cases were
undet  investigation. Ol the complaints
disposed of, some were  admitted  while

othets were not found fit for acceptance.
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to Questions 38
Will the Mmistat of LABOUR AND
REHABILITAIION be pleased to state

ta) the  detatls ot unemployed educated
and techimical posonnel as on Lst October,
1972,

(by how do these figmies compare with
the figmes ot the cotresponding dates ot
fast thiee vears and

(() what imitrative, if any, has been taken
v Govanment to sobve the problem ot
cducated  uncmploved?

1HE MINIS1ER OF
REHABILITATION (SHRI R. K.
KHADILKAR)  (a) and (b) Predse in-
tormation s available. However a
statement  showing the available informa-
tion relating to the number of job-seekers
on the Ine register of Emplovment Es-
changes 15 laxd on the Table of the House
(Statement I).  |Se¢e¢ Appendix  LXXXII,
Annezure No.o 18]
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(¢} Requued intoymation is contained in
Statement I lad the Table of the
House.

on

Si1anmint i1

I. Varous devcopment programmes in-
(luded in the ith Five Year Plan and in
the Annual Plan of the Cential and the
State  Governmeuts are expected to gene-
lale inaeasing number of  employment
opportunities [or the unemployed (includ-
ing the educatedy. Earlien in 1968, the
Government had also initiated certain spe-
cial  measures with a view to relieving un-
emplovment among the engineers. These
rvelated intaralia 1o, acceleration of investi-
gation, survey and other preparatory work
telating to irrigation, power and flood con-
trol projects to be taken up under the
Plan, the expansion ob practical training
programmes for cngineers to enable them
to acquite haining and experience in in-
dustiv and grant ot finandal  assistance
and othet fadilities to  engineers for set-

ung up small scale industrics

2 In the Budget for 1971-72, a4 special
provision of Ry 25 crores was made for
schemes  designed Lo generate employment
for (he cducated  classes incduding  Engi-
neets and  Techniaans. The schemes ap-

| provad by the Planning Commission under



